
■n

PART HI.] THE OEISSA GAZETTE, APRIL 1, 1938. 205

The 21st Februanj 1038.
Nc. 1108 La-20-R.—Declaration.—Under section 6 of the Land Acquisition Act the 

jovernor hereby declares that the land specified below and measuring 10 20 acres, be the san e, 
a litt.e more or less, is needed for a public purpose, to wit, for closing breaches and strengthen­
ing the left floed bank of the Rushikulya river and under sections 3 and 7 of the same Act, the 
Revenue Divisional Officer, Chatrapur, is appointed to peiform the functions of a Collector 
under the Act and di:ected to take order for the acquisition of the said land. A plan of thea 
land is kept in the office of the Revenue Divisional Officer, Cbatrapur, and may be inspected 
at any time during office hours.

Schedule.

c
Eoundaii. s of the land required to be taken St 

up. BDescription of 
land, wet or 
dry, luam or 
poiajnboke, 
w ith survey 
or pnlinaah 

number.

o
Name of owner or 

oocupL-r. o
District. Taluk. Village.

cSouth. West.North. East.
2* 
K 3

100876542 31

Acres.Pattadan and Enjoyen.
297 '296 O’OSTl295 4971. Kartbika Naim ko

2. Ganga Nahako.

S. Sana Taru Nahako.

4. Kohnai Nahako.

5. Eauila Nahako.

6 Kbaga Dalai.

7. Bai.o Nnhakanl.

8. Gandu Nahako.

9. Raghu Nahako.

10. Notia Nahako.

11. Chaudari Nahako. 
12 Nabina Nahako.

13. Onamo Nahako,

1-1. Hohana Nahako. 
15. Sanyasl Nahako.

Govcrnmen t 
dry, S. no.

No. 14 Kali- 
daspur.

Gan jam... Chatrapur 1
296

2

1

Patiadars and Enjoyen.
298 !29G297 CCS497Goveinmrn fc 

dry, S. no.
1. Baurl parlua

2. Bonna Parida.

3. Budhsa Pa.iJa.

4. SoKo Parida.

5. Dukha Parida.

2 !21
997

2
i

Pattadan and Enjoyen. \
299297298 0’GS4971. Eauil Rauto.

2. Soli P.autani.

Governnicn t 
dry, S. »o.

221
298

2

rattadan and Enjoyen.

497 ! O’OS3002982991. Khudl Banjo.

2. Diuna Padhi.

3. Gopi Parida.

■Govern men t 
dry, S. no. 2 i21zi'J

2

Pattadan and Enjoyen.

497 i 301 O’102993001. Krshaba Rauto.

2. Adikando Rauto.

3. Bhlmo Rauto.

4. Dandya Rauto.

5. Mnnga’.o Rauto.

GoYCrnmen t
dry, S. no. 1-B21 I800

3
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Boundaries of the land required to be taken c' up. 3Description of 
I laud, wet or 

diy, inam or 
, poramboke,

with survey 
or pal i.asu 

i number.

1 r.J(
oName of owner c*r

occupier.Taluk. ; Village.District. West.South.East. a.North

5
9 )US7C5 I4321

lAn-e?.

Paltadars and Enjoyers.
iI

SCI I C-05. 4973003011. Samira Goudo

2. Goi.l Goudo.

3. Jharopari Goudumi.

Ka:i’as-| Go-.ermuen t 
! cry, S. m».

Ganjam ... Chatrapur No. 14 
y.ur. 2-B21-A301II

1-3

Put/a dart ar.d Enjoyers.

3C2 005437301‘ 3011. Kalia Goudo

2. SomLari Coudo.

3. Mr.lia Goudo.

4. Soilia Good 5.

1 Governme n t 
I drj, S. no. 
I SOI 21-B2-A

I 2-B

Paltadars and Enjoyers.

C*12303497, Governmen t 
S. no.

3011. Taru Xahako

2. Rusi DoJai.

3. Dhar.-ra Dolal.

4. Bhagawano Dolai.

5. Hati Dalai.

6. DanJasi Behcra.

302
■

dry,
S02 22-111

2

-

Pattadar and Enjoyer.

4)7 3041. Saradhi Gaudo. 3C2 0‘(M3C3Governme n t 
dry, S. no.

221303
! 2

Paltadars and Enjoyers.

I 1. Mangala Bhouio

2. Orjuno Bhouio.

j 3. Chaudhuri Bhculo.

4. Sanya Bhouio.

5. Uobano Bhouio.

Covernmc n t 
dry, S. no.

304 303 497 305 C’03

304 1 2 2

2

I '
I Pattadar and Enjoyer.!

Govcrnm e n t i Khaga Dolai 
dry, S. no. i

3C5 304 437 306 G’Oo

2 21

I 2 :
j rattadcr and Enjoyer.

'• Government 
! dry, S. no.

Ranko Bariko 306 305 456 SOT 0*05
8i‘6: i 2 2
2

Pattadar and Enjoyer. [

i Govern n c n t 
; dry, S. no. 
I 307

Gopi Farida 307 306 496 308 O'lO
1 2 2

2

1:
! Pattadar and Enjoyer.f

!• Government 
dry, S. no. 

I Sj8

i 2'

Khaga Dolai 308 307 456 30« C 06
i 1 2 2

{! iI I !
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§Boundaries of the land required to Le takenDescription of 
land, wet or 
dry, Inam or 
poranil.okj, 
" ith Biirvcy 
or pahnash 

number.

rup.

5Dlstric*. Taluk. Village. Name of owner or 
oecupl.r. o

North. South.East. We«t. 3
K1 2 3 54 6 7 8 9 19

Pattadars and Enjoyers. iAcr«.s.
Gaujam ... Chatrapur 34 Kali- 

daspur.
1. Kartiko PodhanoGovenmien t 

dry, S. no.
309 308 4G6 310 | 0'65

2. Surarai Rando.309 21 2 !
3. Khaga Do’al.

4. P.ilto PjJhanuni.

2

5. K and ho Podhano.

G. Sollla Padhano.

7. Su'judai Podhano.

8. Bahadur Podhano,
i

Pattadars and Enjoyers. |
1 Karllko Padhano and 

7 others same as against 
309

S. no.—above.

Governmcn t 
dry, 8. no.

310 309 496 311 L*j3

2310 1 2

22

Pattadar and Enjoyer.

Naraslngo RautoGo ,-crnmc n t 
dry, S. no.

311 319 456 312 C’03
1an 2

2

!Pattadar and Enjoyer,

IKhaga Dolal 311 496Govern me n t 
dry. S. no.

312 313 | 3'04
2312 1 2

2

Pattadars and Enjoyers.

Kartiko Nahako and 
14 others same a 5 against 

296
S. no.—abovo.

312 496Govcrnrnc n t 
diy, S. no.

313 445 009

2' 1-3313 1
22

Pattadars and Enjoyers.

3134 f5 445
1. Boishmo Swayi. 496Governme n t 

dry, S. no.
0‘-0

2-B I21*A
2. Bauri Saha.445

1

1-B
Pattadars and Enjoyers.

445 445445
Kartiko Podhano and 

7 others same as against
496 andGovernmen t 

dry, S. no.
0*151-B 4502-A

3 9445 S. no.—above.
22-1* I

Pattadars and Enjoyers.

Ka'.ia Goudo and 8 
ethers as per S. no.

Governme n t 
dry, S. no. 44-3 4«.445

495 0T5301445 2-B 4-B3-A
2-B3-B

Pattadars and Enjoyers.

445443 445
Summa Goudo and 2 
others as per S. no. 
3tl-1-B.

4£5 L*C5Governme n t 
dry, S. no. 3-B4-A 0-B
445y

4-B Pattadars and Enjoyers.

445 445 443
Kartiko Nabako and 14 
others as per 8. no.

O'194S5Governme n t 
dry, S. no. 6-A 4-B S

296 ■445
25*B
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Boundaries of the land required to be taken Sup.
(Description of 

land, wet cr 
dry, inctn cr 
pox ami oke, 
with survey 
or paiicash 

number-.

>-V
%Name of owner or 

occupLr.L’strict. Taluk. Village.1 o

West.South.Noxlh. | East. 3
a

; 109872 3 61 4 5I , I

i Acies.Pattadars end Enjoyers.
■

447494445446 0'13Canjam ... jchati'apnr No. 14 K&li- 
daspur.

1. Tanda Dakua.Tartar innm 
dry, S. no. 222-0■ 1: 2. Dandiya Dakua.

3. Dambaru Dakua.
44.5

2

4. Magata Dakua.

Patiudart end Enjoyers.
494 450446447 0'23Sri Gnpleswaio Swaniiji 

worshippers—

1. Subudhi Ron lo.

2. Lokbano Roulo.

3. iiagato Roulo.

Eevnday am 
i nain c ry, 
S. no. 447

1 and 2 221

2

Patiedars and Enjoyers.

451493450 447
0*941. Er.si Do’ai.Govcmmen t 

dry, S. no. 1 and 2 2-D1 2
2. KhaGO Dolai.

3. Boif-imo Swaje.

4. Sridtaio Do’ai.

5. Motano Do’.ai.

G. Dukta Farida.

7. Kuithigo Natako.

8. Conga Natako.

9. Taru Nnhako.

45)

2

10. Notla Natako

11. CLoudaii NahaLo.

12. Nabina Natako. 
j 13. Cne.m Natako.

I 14. HcLsna Natako.

|

!
i

I :
Paliadars and Enjoyers.■

I

427-11 451451; i Government 1. Patto Pradhanuni. 
! dry, S. no. j . . 
j 451

l s

491 0*23
1-B 2-B1 and 2

! 2. Soilo PodtanO. 
3. Ktalli Podhano.

; Paliadars and Enjoyers.

i 451 451
Governme n t | 1. Kesabo Routo. 
dry, S. no. j 
451 !

491 2*93491
1 A-1-B 2 A-2-C 

and 428. I2. Khaga Dolai.

3. Thumma ROnto.

4. Taru Nahako.

5. Chaitono Eariko. 
j 6. Acikando Roulo.

7. SoDysi Bariko.

B. Gopi Farida.

9. Rushi Dolai.

10. Soilo Podbano.

\
2-Ii

*•

i
11. toisimo Swayi.

12. Mangala Bhoulo.

13. Ehika Todbano.

!
11

I
:; 1

r
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Boundaries o! the land required to be tn!:en !is Description of 
land, wet or 
dry, iuam or 
poramboke,

I with survey 
or pa i mash 

number.

up.

CrtjtricS. I 2Name of owner or 
occupier.Tftfuk. Villa**. i s

1

eNorth Ka,t. •^'outli. West.

isl
2 u 4 5 6 7 3 9 • 10

Pattadarg aiul Enjoy erg. *
Acron.

... Chati-D pui No. 11 Kali- 
, j daspur.

Government 
ary, «, no.

M. l\at< a Fadhanunl. 
15. Kolia Goudo.

!6. Suljia Goudo.

} 1". fcridbo.ro Do’nI.

18. Mohano Dolai.

19. Tspa Raroakrishna.

20. Orjuno Bboulo.

21. Sollia Bariko,

2-. Uliimo Baiiko.

23 Arjnuo Bariko.

21. Kaithika Fadhnno. 
25. Biro Nahako.

2G. Gonia Nahako.

27 Mohano Nahako.

■151

2-B

i
i

:i ;:

i:
:

f S.
i

i

;Patladars and Enjoyers. i

; Government 
dry, «>. no.

1. Kesftbn Rnnto and 2G 
others same as above.

4511 450 455 004: <551
451 2-C B-l i2 : B-3:
2D

r Pattadar and Enjoyer.

Government 
dry, S. no.

Bi swonr.th Bad 424 427 451 1‘8?490
427 P-2 1-A
B-l

Patladars and Enjoycrs.

Government 
dry, S. no.

1. Patta Prndhanuni ...

2. Soito Padhano.

447 194 494 0‘07493;
494 22 3 2

1

Patladars and Enjoyers.

Government 
dry, S. no.

1. Kesavo Rauto 447 445 491 ,0*13454
_____:■

494 2 2 3 12. Gopi Parida and ■

2 . 446

2

Patladars and Enjoycrs.

Government 
dry, S. no.

1. Narasingo Padhano...

2. Saradht Padhano.

3. Mucbiyo Padhauo.

493450 493 492 0 *(W
■It 8 2 2 3

1

: Patladars and Enjoyers.
i

Government 
dry, S. no.

1. Kesabo Rauto

2. Konai Nahako.

3. Sauyasi Nahako.

450 494 493 0-08493
2493 1 3 1 *

•2

Pattadar and Enjoyer.

Government 
dry, S. no. 
455

Khog» D jlal 462 466 455 0*04492
B B 2 B 2

B-l

I
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Boundaries of the land required to bo token S
5

Description of 
land, wet or 
dry. inam or 
poiamboke, 

with survey 
or paiwash 

number.

Name of owner or 
occupier.

o
Taiuk.District. Village. West.Sonth.East.North.

W 3

0 1087652 3 41

Acres,
Paitadar and Enjoyer.

456 O'UG492465-451Government Khoga Dolai 
dry, S. no.
455

No 14 Kali- 
daspur.

ChatrapurGaujam ... B-lB-32-B

B 2

PaUadar and Enjoy er.

0*54455492455451Government B ushnab o Swayi 
d»y, S. no. !
455 1

B-3B-42-B

B-3

Potladar and Enjoyer.

455 CO*492450451Government Khoga Dolai 
dry, S. no.:
455 B-32-C

B-4

I PaUadars and Enjoyers.

454 491 0 414514911. Gandu Nahako

2. Bnghu Nahako.

Government 
dry, S. no. 
452 B2-A

B

PaUadars and Enjoyers.

4834S3 068483Bacri Parida and 4 
others same as i.o. 277

293Governme t 
dry, S. no. and

11 10 261294483
2

2 I

The 23rd February 1938.
No. 1207—La-21-R.—Declaration.—Under section 6 of the Land Acquisition Act, the 

Governor hereby declares that the land specified beljw and measuring 29*29 acres, be the 
same, a little more or less, is needed for a public purpose, to wit, for the extension of 
Koraput village and under sections 3 and 7 or the same Act, the Deputy Tahsildar, Koraput, 
is appointed to perform the functions of a Collector under the Act and directed 
to take order for the acquisition of the said land. Under sub-section (1) of section 17 of 
the Act, the Governor further directs that the possession of the said land may be taken on 
the expiry of 15 days from the dale of the publication of the notice mentioned in section 9(1) 
of the Act. A plan of the land is kept in the office of the Deputy Tahsildar, Koraput, 
and may be inspected at any time during office hours.

Schedule.

a
Boundaries of the land required to be token up.Description of 

land, wet or 
dry, inam or 
porambokc, 
with suivcy 
or paimash 

number.

&
oName of 

owner or 
occupier.

Taluk. Village.District. 2North. South,East. Wea.

u
H "

>1) (2) (4)(3) (5) (6) (7) (8) (9) (10)

Acres,
Koraput... Owner.raput... Koraput... Unsurvey ed 

zamin d a r i 
dry.

Laud bclong- 
I ing lo liodri 

M ah am; a of j Majbi 
Jcypore. ' F. uo. 4.
Occupier. j

Land belong­
ing to Kodxi 
Ma.hi 
F. no 2

K o r a p ut-
K a k k i r i- 
gumma road 
and vacant 
site of Ex. 
Department.

Government 
land and 
land of 
Relink u m- 
bhu.

11‘76

F. no. 1.

!
Maud in Man-1
jhi.
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a
BounSarbs of tho laud reauircd to be taken np.Description of 

land, Wv t or 
dry, Inam or 
poram'if-ko, 
with survey 
or pniinash 

uuinbjr.

o
Name of 
own.r or 
occupic-r.

District. Taluk. Village.
North. East-. South. West. .*0

S •w c.x %

(1) (2) (6) (6)(8) (4) (7) (8) (9) (J0>
9

Acrei*
Koraput...’ Koraput... Koraput... M a n d i a 

Majhi'R dry 
land 
F. no. 3.

K o d c v I 
Majhi’s dry 
land.

Owner. K o r a p ut- 
Kakklri- 
gumma 
road.

F, no 2 M an dia 
Mai hi’s dry 
land 

No. 1.

fi"7G

Maharajah of 
Jeypoic.

Occupier,

Kodovl Ma-
jhi.

Owner. M a n d l a 
Majbi’a dry 
flsld.

F. no. 3 Man d in 
Majhi’s diy 
land.

F. 2 Kodevi 
Majhi’s dry 
land.

F. 1 Mandia 
Mnjbi’s dry 
land.

5’3i

Maharajah of 
Joypor<.‘.

Occupier.

Matidia Man- 
jbi.

Owner.

Maharajah of 
Jeypore.
Occupier.

Kodevi Man-

Man d la 
Majhi’s dry 
land 
F. no. 3.

Mandia 
Majhi’s dry 
land 
F. no. 1.

M a n d i a 
Majhi’s dry 
land.

F. no. 4 Choi t o no i 2’8il 
Poioja’s dry j 
land. :

;
|jhl.

Kodevi 
Majhi’s dry 
land 
F. no. 4.

Man d i a 
Majhi’s dr.v 
land 
F. no. l.

Covernmcn t 
land and 
Man d 1 a 
Majhi's dry 
land.

Owner. Choi tono

ffif*dry
F. no. 5 (rfi£

Maharajah of 
Jeypore.

Occupier.

Chaitono 
Poroja of 
lteila Kum­
bha.

Total 29-29

By order of the Governor,

E. R. WOOD
AddL Secretary to Government.

Bihar and Orissa Excise Act, and that in 
the districts of Puri, Cu. tack, Balasorc, and 
Sambalpur, no orders of Government have 
boon issued forbidding the tapping of date 
and pilroyiM trees for this purpose, that no- 
licence is required, and that any person is 
free to draw the juice from the trees in his 
own possession for the purpose of manufac­
turing gur or molasses. He may also draw 
the juice from trees in his own possession 
for use iu his own house, though not for 
sale, provided that the juice is net allowed 
to ferment and that he does not keep more 
than four seers with him at one time.

HEALTH AND LOCAL SELF-GOVT- 
DEPARTMENT.

NOTIFICATION.
COMMl’NIQUK.

The 24th March 1938.
The Government of Orissa are desirous 

of encouraging the manufacture of gur and 
molasses from the juice of date and palmyra 

It is believed that some people arotrees.
hesitating to do this under tho impression 
that a licence from the Excise Commissioner 
is required for the puiposc. It is hereby 
announced for general infoiination that a 
licence i? ncce-sary only if a particul 
has been notified under section 14 of the

M. K. VELLODI,
r area

Secretary to Government.
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REVENUE COMMISSIONER.OFFICE OF THE

NOTIFICATION. 
The 38th March 1938.

in local areas of the following' coastali6,";: s?s5» sss$ sss?--» ,„7
*•» - t'i“ *•11 - ”•* 2nl "published lor general informationa re

s- *-

£T-s
o " r—

Sc-cs

Cuat-titiesper rupc^ in Beers. i
| of SO totals con pony s wt* pm.

■i Mark: t days for th j I 
preparation c-f price : 

lists.
iStap'o food 
| crop or 

crop?.
I Marts at which . 
I prices were taken. ! IL-tcal ftr.ft.District

Fo’w.n.bt.T. ’ l.’rccmber. fill| Celt tier. |; ::! !
I5 9865421 i !

I i
th. | Kr. Ch. £r. Cl*.Sr.; hr. C)>.i

First Sunday of each 73 
month. |

1212 312 35 15 15ItieeSadr rHld;\if.ioa 1 Cuttack (own ...Cuttack

Firstmaife.it day c.f[ jy 
each month.

32 j 17' Chard iks tat ... 17 1 1Cl 30co.
i !I

iFirst Sunday of each 
month.

7 15 17n 12 12Jajpnrru' division’ Jaipur town 1Co. 15

Ditto 7 7KeDdrapaia town Co. 14 14 15 32 14Kendrapaia sub- 
divi. km.

14

Fir^t Faimdny of 
every month.

Ba bisore IS 0 11Co. 35 0 ISSadr subdivision 0fbilasore 35

First Wednesday of 
tvcr» month.

20B1 adrak sub­
division.

Bhadiok Co. 190 £0 00 19 11

Pint Thursday of 
every month.

Chandbali 21 21 2Co. 0 0 0 21 0

The 6th of every 
month.

3‘uii Sadr Mibdivi.Fou Fori ... Do. 13 137 4 14 2 13 10

I r*nainalipur First hat day of the 
month.

Do, 33 142 14 0 3 1213t
:Iihurda t;:h- ; KLnrda 

division.
The 5th of every 
month.

Do. 15 1 15 32 18 1621 8

J. E. DAIN, 
Revenue Commissioner.

The 22nd March 193S. licence for manganese, iron ore and mica, 
by the Government of Orissa, as per their 
notification no. 3154- IIW.13/32-E., dated 
the *23id August 1037, Las been renewed 
icrene year with effect from the 1st of 
January 1938, lor all the districts in the 
Trovinte of Orissa except the district of 
Cuttack.

It is hereby notified in accoidancc with 
instructions 7 of the Beard’s instructions 
under rules 7 to 12 cf the Government of 
India Mine Rules published with their 
resolution in the Depaitment of Commerce 
and Industry no. 7552—758-121, dated the 
15th September 1913, as subsequently 
amended that the certificate of approval 
granted to Babu Shiv joe Nathubhai Atha 
of JharsogVa as an applicant for a prospecting

«0

E. C. CHANDRA,
Deputy Commissioner, Sarnbalpvr.

I
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